
Filing no. 8323/2020  (B.A.) 
Sital Kandulna   Vs state of Jharkhand  
 Name of advocate:-  Kripa Shankar Nanda 
 
Defects : 
 
9(i) P.S. case no. may be corrected at para 1 and prayer para. 
9(ii) Rejection order date may be corrected at para 3. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


